Through Speed Post

IN THE HIGH COURT OF DELHI AT NEW DELHI

F No.638/Comp./DHC/No._ 5411 -4 F
Dated: r,, 0 3"“—/

From, ‘
The Registrar General
Delhi High Court
New Delhi

To, -

Sub: Quotation for Hundred (100) nos. of HP LaserJet P1606dn Printers with
5 Years on-site warranty on DGS&D Rate Contract

Str,

This court intends to purchase Hundred (100) nos. of HP LaserJet
P1606dn Printers with 5 Years on-site warranty on DGS&D Rate Contract for
the use of this Court.

You are requested to submit quotation in a sealed envelope to the
undersigned on or before 1463 42018 . The validity of rates should not be less
than 6 months. e/

The envelope should be addressed in the name of “Registrar General,
Delhi High Court, New Delhi”” and the subject of this letter be superscribed on the
envelope.

The quotation received after due date shall be summarily rejected.

Yours Truly,

(Keshami)

Joint Registrar (Comp.)
for Registrar General

F. No. 638/Comp./ DHC/No. SMYY  Dated:- 0?]‘ °3J'7

C{AC:- for uploading on the Official Website of Delhi High Court
1. Dealing Assistant of Computer Cell, Delhi High Court
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(Jagdish Lal)
AOJ (Comp.)
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